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To provide Grant of Rupees 5 Crore

SMT. SHAILLY CHOUDHARY, M.L.A.: Will the Deputy Chief

Minister be pleased to state:-

a) Whether it is a fact that an announcement has been made by the Hon’ble Chief
Minister in the year 2020 to provide grant of rupees 5 crore to each legislature
for the development works in their Constituency but a small amount has been
released by the Government under above said announcement so far; and

b) If so, whether there is any proposal under consideration of the Government to

release full amount under above said announcement?

DUSHYANT CHAUTOLA DEPUTY CHIEF MINISTER

An announcement was made by CM on 20.12.2019 (CM CODE 25284)
that each member of constituency can recommend Development works in his/her
assembly constituency to the extent of Rs. 5 crore. Accordingly, till date
development works have been sanctioned amounting to Rs. 239.03 crore.
Government is committed to the fulfillment of the announcement over time. The
onset of covid-19 pandemic and the general understanding on development
expenditure during the early part of financial year 2020-21 has staggered the

release of funds for the fulfillment of the announcement.
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